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For Applicant: Sri Amit Verma for Sri A. Moin
For Respondents: Sri D.C. Tripathi .
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"%&%M App:  Sri A. Moin, learned counsel for the applicant is on
MW adjournment.
% Resp: Sri D.C. Tripathi.
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& Z/ Learned counsel for the respondents submits that the order
passed by this Tribunal is fully complied. Since the learned counsel for
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tomorrow i.e. 05.05.2016.
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Hon’ble Mr. Navneet Kumar, Member 1)
Hon’ble Ms. Jayati Chandra, Member (A)
Appl: Sri Amit Verma for Sri A. Moin.

Resp: SriD. C. Tripathi. . .
The learned proxy counsel for the applicant submitted at bar

that the order passed by the Tribunal has been fully complied with. As
such, nothing survives to be adjudicated in the present contempt
petition. Notices issued to the respondents stands dlscharged,qha

o 2ualdy PelWon is diguapsied.
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